GOVERNMENT OF INDIA
AGRICULTURE
LOK SABHA

UNSTARRED QUESTION NO:1836

ANSWERED ON:13.12.2004

SUPPLY OF SPURIOUS SEED AND FERTILIZERS

Bhagora Shri Mahavir;Chowdhury Shri Adhir Ranjan;Rijiju Shri Kiren

Will the Minister of AGRICULTURE be pleased to state:

(a) whether due to supply of spurious seeds, fertilizers and pesticides by the multi-national seeds companies the farmers in the
country are incurring losses;

(b) if so, the details of companies/agencies supplying spurious seeds, fertilizers and pesticides during the last three years, State-
wise;

(c) the cases filed against spurious seeds, fertilizers and pesticides suppliers in the country particularly in West Bengal and the value
of confiscated seeds, fertilizers and pesticides during the last three years; and

(d) the action taken by the Government against the aforesaid guilty companies?

Answer

MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (SHRIKANTILAL BHURIA)

(a) to (d): State Governments are mainly responsible for implementing the enforcement provisions of Seeds Act, 1966, Seeds Rules,
1968, Seeds (Control) Order, 1983, Fertilizer (Control) Order, 1985 and Insecticides Act, 1968. Inspectors notified under these legal
instruments are empowered to draw the samples, seize the stock, issue stop sale order in case the commodities under reference
contravene these Acts, Rules and Orders. The status of the enforcement under these legal instruments for three years are Annexed.

Annexure-|

Progress Report of Seed Law Enforcement during 2001-02

S.No. State No.of Total No.of No.of No.of No.of No.of No.of No.of No. of No. of
noti- No. of samples samples seed cases cases cases cases cases cases
fied samples drawn found dealers in stop filed decided pending where
Insp- drawn per Sub- sold which sale 1in the by Court seed
ector Insp- stan- sub- warn- order Court Court of Law forfe-
ector dard stan- ing issued of Law of Law ited
dard issued fine/
seed impris-
onment
awarded

Andhra Pradesh 1160 10601 - 577 352 - 35 73 7 66 -
Assam - - - - - - - - - - -

Andaman - - - - - - — - - - =

Arunachal Pr. - 1403 - 485 - - - - - - =
Bihar - - - - = = - - - - -

Chandigarh - - = - = = = = - - -

Chattisgarh - - = - = - = - - - -

Delhi - - - - - - - - - - -

9 Dadar & Nagar - = — = = = = = — - =

10 Diau & Daman - - = = = — = = — — -

11 Gujarat 74 3089 - 84 84 63 - 30 7 21 -

12 Goa - - - - - - - - - - -

13 Harayana 81 4834 - 286 114 102 12 1 1 23 -
14 Himachal Pr. 8 150 - 2 2 2 - - - - -

15J & K 6 725 - 26 80 1 43 6 16 8 -

16 Jharkhand - - - = - - = - - - -

17 Karanataka 489 6624 - 118 66 86 45 32 - - -
18 Kerala - - - - - - - = = — -

19 Lakshadweep - - = = - = = = - - -

20 Madhya Pradesh 4980 4876 - 594 102 102 102 4 2 2 -
21 Meghalaya - - - - = - = - - - -
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Maharashtra 874 10946 - 265 110 169 481 257 45 486 -

Manipur - - - - - - - - - - -
Mizoram 13 130 - - - - - - - - -
Nagaland - - - - - - - - - - -
Orissa 8 2075 - 541 - - - - - - -

Punjab 1190 3752 - 481 461 446 - - - - -
Pondicherry 14 371 - 25 10 25 - - - - -

Rajasthan 352 3834 - 67 - - - - - - -

Sikkim - - - - - = = = = - -

Tamil Nadu 59 20767 - 1608 1105 876 1098 138 90 48 -
Tripura -

Uttar Pradesh 690 2905 - 133 133 64 69 4 4 - -

Uttaranchal 20 53 - 21 - - - = - = -
W.B. 258 8086 — 1328 664 625 664 - - - -

otal 10276 85221 - 6641 3283 2561 2549 545 172 654 -

rogress Report of Seed Law Enforcement during 2002-03

No. State No.of Total ©No.of ©No.of No.of No.of No.of No.of No.of No. of No.

noti- No. of samples samples seed cases cases cases cases cases cases
fied samples drawn found dealers in stop filed decided pending where
Insp- drawn per Sub- sold which sale in the Dby Court seed
ector Insp- stan- sub- warn- order Court Court of Law forfe-
ector dard stan- ing issued of Law of Law ited
dard issued fine/
seed impris—
onment
awarded

Andhra Pradesh 1,160 9,413 Nil 672 142 4 28 51 18 135 3

Assam 474 Nil Nil Nil Nil Nil Nil - - - -

Andaman Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Arunachal Pr. Nil 1,533 Nil 501 Nil Nil Nil Nil Nil Nil Nil

Bihar# - - - - - - - - - - -

Chandigarh Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Chattisgarh# - - - - - - - - - -

Delhi 10 298 - 78187 - - -

Dadar & Nagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Diau & Daman Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Gujarat 76 3,103 - 67 67 26 3 31 1
Goa 10 91 - 18 - - - - - - -

Harayana 81 2,900 - 102 82 87 8 2 - 5 -

Himachal Pr. 8 227 - 1 1 - -

J & K 6 973 - 55 33 - 106 33 23 10 -

Jharkhand 22 721 - 95 - - - - - - -

Karanataka 1,232 6,777 - 96 46 75 56 21 - - -
Kerala# - - - - - - - - - - -

Lakshadweep Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Madhya Pradesh 4,980 3,058 - 377 102 102 102 4 2 2
Meghalaya# - - - - - - - - - - -

Maharashtra 874 11,323 - 384 184 309 369 753 45 496
Manipur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Mizoram 8 22 - 8 - - - - - -

Nagaland Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Orissa# - - - - - - - - - - -

Punjab 1,190 4,125 - 313 313 313 - - - - -
Pondicherry 14 153 - 9 4 4 - - - - -

Rajasthan 352 4,254 - 62 62 19 23 27 1 26 -

Sikkim 8 5,005 - 56 - - - - - - -

Tamil Nadu 59 20,775 - 1,085 875 706 985 84 76 8 2
Tripura 54 - - - - - = = - - -

Uttar Pradesh 487 1,803 - 78 64 48 16 4 4
Uttaranchal 20 56 - 13 - - - - - - -

WB# - - ----=-=-=-=-=

otal 10,643 76,588 - 39,99 1,982 1,695 1,704 1,017 169 682 6

= Yet not furnished information
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rogress Report of Seed Law Enforcement during 2003-04

No. State No.of Total No.of ©No.of No.of No.of No.of No.of No.of No. of No.

noti- No. of samples samples seed cases cases cases cases cases cases
fied samples drawn found dealers in stop filed decided pending where
Insp- drawn per Sub- sold which sale in the Dby Court seed
ector Insp- stan- sub- warn- order Court Court of Law forfe-
ector dard stan- ing issued of Law of Law ited
dard issued fine/
seed impris-
onment
awarded

. Andhra Pr.#

Assam 474 - - - - - - - - - -
Andaman - - - - - - - - - - -
Arunachal Pr. - 1029 - 147 - - - - - - =
Bihar#
Chandigarh UT - - = - = = = - - - -
Chattisgarh#
Delhi#
Dadar & Nagar - = = = - - — — = - -
Diau & Daman - - - - = — — - - - =
Gujarat - 3332 - 98 - - - - - - -
Goa 10 1170 - - - - = = = - -
Harayana 81 3281 - 65 65 59 4 2 - 5 -
Himachal Pr. 225 675 - - - - - = - - -
J & K#
Jharkhand#
Karanataka 1232 6107 - 61 44 50 36 10 - - -
Kerala#
Lakshadweep - = = = = = - - - - -
Madhya Pradesh 4980 3360 - 271 - - - - - - -
Meghalaya#
Maharashtra 884 10902 - 408 409 365 400 753 52 469 -
Manipur#
Mizoram 8 1000 - 245 - - - - - - -
Nagaland#
Orissa#
Punijab#
Pondicherry#
Rajasthan#
Sikkim - 1304 - 18 - - - - - - -
Tamil Nadu#

Tripura#

Uttar Pradesh#

Uttaranchal - 56 - 13 - - - - - - -

W.B.#

otal 7894 29216 - 1326 518 474 440 765 52 469 -

te : # = Information yet to be received.

Progress Report of Seeds (Control) Order, 1983 during 2001-02

S.

No State No.of No.of No.of No.of No.of No.of No.of Detail No.of No.of
Inspe- seed cases samples cases cases cases of cases cases
ctors dealers to whom drawn where prose- where appeals filed pending
appoi- to whom licence docum- cution seed Dby seed in the Dbefore
nted licence refused ents launched seized dealers Court appellate
issued seized under during of Law authority
Essen- the for
tial period appeal
Commo-
dities
Act

of
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Andhra Pradesh 1160 9479 - 3080 - - 35 - 3 -
Assam - - - - - - — — - -

A & Nicobar - - - - = = = = - -

Arunachal Pr. - - - - = = - - - -

Bihar - - - - - - - - - -

Chandigarh - - = - = - = - - -

Chhattisgarh - - - - - - - - - -

Delhi - - - - - - - - - -

Dadar & Nagar - - — - - = = — — -

Diau & Daman - - - - = — - - - =
Gujarat 78 1281 - 3089 - - - - 30 -
Goa - - - - - - - - - -

Harayana 81 6025 3 2417 - 3 -1 3 -

Himachal Pr. 225 378 - - - - - - - -
Jammu & Kashmir - - = = = = = = - -
Jharkhand - - - - - = - - - -
Karanataka 489 4644 6 6624 14 - 4 - - -
Kerala - - - - - - - - - -
Lakshadweep - - = = - - - - - -

Madhya Pradesh - - - = = = = = - -
Meghalaya - - - = = = = - - -
Maharashtra - 511 - 10946 - - 4 2 - -
Manipur - - - - - - - - - -

Mizoram 8 - 11 - - - - - - -
Nagaland - - = = = - - - - -

Orissa 730 14 - 2075 - - - - - -
Punjab 150 3283 - 3752 - - - 16 16 -
Pondicherry 14 42 - 371 - - - - - -

Rajasthan 352 156 - 3834 - - - - - -
Sikkim - - - - - - - - - -

Tamil Nadu 55 5076 2 20767 11 1 - - -
Tripura - - - - - - - - - -

Uttar Pradesh 690 5314 - 2905 - - - 4 - -
Uttaranchal 20 - - = - - - - - -

West Bengal 258 7437 - 1216 - - - - - -

otal 4310 43640 22 61076 25 4 43 23 52 -

rogress report of Seeds (Control) Order during 2002-2003

No State No.of No.of No.of No.of ©No.of No.of No.of Detail No.of No.of
Inspe- seed cases samples cases cases cases of cases cases
ctors dealers to whom drawn where prose- where appeals filed pending
appoi- to whom licence docum- cution seed Dby seed in the Dbefore
nted licence refused ents launched seized dealers Court appellate
issued seized under during of Law authority
Essen- the for
tial period appeal
Commo-—
dities
Act

Andhra Pradesh 1,160 8,080 - 3,860 - 51 28 2 - -
Assam 474 137 - 3,300 - - - - - -

A & Nicobar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Arunachal Pr. Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Bihar# - - - - - - - - - -

Chandigarh Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Chhattisgarh# - - - - - - - - - -

Delhi 10 48 - 3 - - - - - -

Dadar & Nagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Diau & Daman Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Gujarat 76 1,506 - 3,103 - - 3 1 - -

Goa Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Harayana 81 6,059 - 2,852 - 2 - 1 5 -
Himachal Pr. 225 419 - - - - - - - -

J & Kashmir 6 161 - 973 - 33 - - - -
Jharkhand 22 - - - - - - - - -

Karanataka# - - - - - - - - - -

Kerala# - - - - - - - - - -



19 Lakshadweep Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
20 Madhya Pradesh 4,980 176 - - - = - - -
21 Meghalaya# - - - - - = = - - -

22 Maharashtra 874 2,764 71 11,323 - - 11 - - -
23 Manipur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
24 Mizoram - - - 22 - - - - - -

25 Nagaland 1,190 3,798 - - - - - - - -
26 Orissa# 14 47 - - - - - - - -

27 Punjab 352 - - 4,125 - - 1 15 - -
28 pPondicherry - - - 153 - - - - - -

29 Rajasthan 352 - - 4,176 35 27 5 - - -
30 Sikkim - - - = = = = = = -

31 Tamil Nadu 59 5,166 - 20,775 5 - 2 - - -

32 Tripura 54 - - - = - - - - -

33 Uttar Pradesh 690 7,711 - 1,803 - - - 4 4 -
34 Uttaranchal# - - - - - - - - - -

35 West Bengal# - - - - = = = = - -

Total 10,275 36,072 71 58,847 40 113 50 23 9 Nil

Progress report of Seeds (Control) Order during 2003-2004

S.No State No.of No.of No.of No.of ©No.of No.of No.of Detail No.of No.of
Inspe- seed cases samples cases cases cases of cases cases
ctors dealers to whom drawn where prose- where appeals filed pending
appoi- to whom licence docum- cution seed Dby seed in the Dbefore
nted licence refused ents launched seized dealers Court appellate
issued seized under during of Law authority
Essen- the for
tial period appeal
Commo-—
dities
Act

Andhra Pradesh#

Assam#

A & Nicobar - - - - = = = - - -
Arunachal Pr. - - - = = = - - - -
Bihar#

Chandigarh - - - - = - - - - -
Chhattisgarh#

Delhi#

9 Dadar & Nagar - - - — - = = — — -

10 Diau & Daman - - - = = — — = — —

11 Gujarat#

12 Goa - - - - - - - - - -

13 Harayana 81 5722 - 3281 - 2 - - - -
14 Himachal Pr. 225 571 - - - - - - - -
15 J & Kashmir#

16 Jharkhand#

17 Karanataka 1232 4931 10 - 21 - 8 - - -
18 Kerala#

19 Lakshadweep - - = - - - - - - -

20 Madhya Pradesh#

21 Meghalaya#

22 Maharashtra 884 28527 - 10902 - - 13 - - -
23 Manipur#

24 Mizoram#

25 Nagaland#

26 Orissa#

27 Punjab#

28 Pondicherry#

29 Rajasthan#

30 Sikkim 8 - - - = - - - - -

31 Tamil Nadu#

32 Tripura#

33 Uttar Pradesh#

34 Uttaranchal#

35 West Bengal#

O J o 0w N

Total 2430 39758 10 14183 21 2 21 - - -



Note : # = Information yet to be received.
- = Information is Nil.

STATEWISE NUMBER OF FERTILISER SAMPLES ANALYSED AND FOUND NON-STANDARD

DURING 2001-02

o

S.No. Name of State No.of Annual Number of samples % Capacity % Samples

labs. Anal- Utllisation Non-standard
ysing

Capa- Anal- Non-Std.

city ysed

1. Assam 1 250 70 Ni1l 28.0 0.0

. Mizoram 1250 25 0 10.0 0.0
Jharkhand 1 1500 462 5 30.6 1.1
Bihar# 1 2000 482 29 24.1 6.0

Orissa 2 3500 2807 323 80.2 11.5
West Bengal 3 3500 2414 381 69.0 15.8

o U W N

Total East & NER 10 11000 6260 738 56.9 11.8

7 Gujarat 3 7500 7118 119 94.9 1.7

8 M.P. 4 9150 4475 1336 48.9 29.9

9 Chhatisaarh 1 2270 1763 80 77.7 4.5

10 Maharashtra 4 12000 12680 727 105.7 5.7
11 Rajasthan 3 6000 4696 76 78.3 1.6

Total West Zone 15 36920 30732 2338 83.2 7.6

12 Haryana 2 3490 2878 241 8.5 8.4
13 H.P. 2 2000 1208 1 60.4 0.1

14 JeK 2 1200 968 17 80.7 1.8

15 Punjab 2 3500 3557 132 101.6 3.7
16 U.P. 3 6000 10490 1247 174.8 11.9

Total North Zone 11 16190 19101 1638 118.0 8.6

17 AP. 5 14785 12935 97 87.5 0.7

18 Karnataka 4 9100 8504 264 93.5 3.1

19 Kerala 2 5000 3973 94 79.5 2.4

20 Pondicherry 1 700 553 0 79.0 0.0

21 Tamil Nadu 14 17220 17264 470 100.3 2.7

Total South Zone 26 46805 43229 925 92.4 2.1

22 Govt. Of India 4 8500 9103 632 107.1 6.9

Total All India 66 119416 108425 6211 90.8 5.8



updated on 31.1.2003

# = Laboratory at Muzaffarpur is reported to be closed

STATE-WISE DETAILS OF FOLLOW UP ACTION ON NON STANDARD SAMPLES DURING 2001-02

Name of State Non Std.Char- Administrative action Seizure Disp- Prose- COnvi- Cases Cases No.
Samples ging of o0sal cution ction pending pending cases
higher DRC DRC Other stock/ allowed laun- awarded in for other
price cance- suspe- action stop under ched court action viola-
lled nded sale C1.23 tion of
FCO

Assam 0 00O O0O0O000O0O0OO
Bihar 29 N.A. 32 N.A. N.A. N.A. N.A. 4 N.A. N.A. N.A. N.A.
Jharkhand 5 0 0 0 O 000O0O0O

9 0000O01

Orissa 323 0 7 2 8 4 8

West Bengal 381 0 0 O warning 0 3167.5 0 0 0 0 O
issued mt.

Mizoram 0 0 0 00 00O0O0O0O00O

Gujarat 119 0 71 0 0 31 0 23 0 270 59 0
M.P. 1336 0 75 63 381 10 79 11 52 10 24 428
Chattisgarh 80 0 0 0 0 0 00 00 0O
Maharashtra 727 0 0 0 561 0 13 0 0 0 242 0
Rajasthan 76 0 4 0 104 4 0 27 0 26 21 O
Haryana 241 0 3 0 117 0 1201 01 0 O
Himachal Pr. 1 0 0 0 0 0 00 0 00O

J&K 17002010507 310

Punjab 132 0 13 0 0 032 00 0 67 0

U.P. 1247 0 477 522 619 267.2 35 14 0 147 0 133
warning mt.
issued

Andhra Pr. 97 0 0 17 18 3 0 23 2 23 73 1
Karnataka 264 0 0 4 240 0 14 6 0 0 0 O

Kerala 94 0 0 0 warning 0 0 0 0 0 0 O
issued

Pondicherry 0 0 0 0 0 0 0 O
01

000
Tamil Nadu 470 0 14 307 1

0
2 191 60 120 502

TOTAL 5639 0 696 917 2129 57 295 133 55 546 623 1082

Total : 6271 - 5639 = 632

STATEWISE NUMBER OF FERTILISER SAMPLES ANAL YSEO AND FOUND NON-STANDARD



DURING 2002-03

o o

S.No. Name of State No.of Annual Number of samples % Capacity % Samples

labs. Anal- Utllisation Non-standard
ysing

Capa- Anal- Non-Std.

city ysed

Assam 1 250 91 Nil 36.4 0.0

Mizoram 1 250 150 6.0 0.0

Jharkhand 1 1500 335 2 22.3 0.6
Bihar 1 2000 263 42 13.2 16.0

Orissa 2 3500 2802 117 80.1 4.2

West Bengal 3 3500 2257 271 64.5 12.0

o U W N

Total East & NER 9 11000 5763 432 52.4 7.5

7 Gujarat 3 7500 6834 89 91.1 1.3

8 M.P. 4 9150 5452 1450 59.6 26.6

9 Chhatisgarh 1 2545 1623 68 63.8 4.2

10 Maharashtra 4 12340 13015 1172 105.5 9.0
11 Rajasthan 3 6000 5562 121 92.7 2.2

Total West Zone 15 37535 32486 2900 36.5 8.9

12 Haryana 2 3490 2587 145 741 5.6

13 H.P. 2 2000 1263 1 632 0.1

14 Je¢K 2 1200 1177 27 98.1 2.3

15 Punjab 2 3500 3522 34 100.6 1.0

16 U.P. 3 10000 8249 953 82.5 11.6
3.

17 Uttaranchal$ 2 400 279 10 69.8 6

Total North Zone 13 20590 17077 1170 82.9 6.9

17 Andhra Pradesh 5 14785 17679 145 119.6 0.8
18 Karnataka 4 9650 7593 330 78.7 3

19 Kerala 2 5000 3587 141 71.7 3.
20 Pondicherry 1 700 490 0 70.0 O.
21 Tamil Nadu 14 17720 17601 450 99.3 2.6

4.
9
0

Total South Zone 26 47855 46950 1066 98.1 2.3
22 Govt. Of India 4 8500 7228 366 85.0 5.1

Total All India 67 125480 109504 5934 87.3 5.4

STATE-WISE DETAILS OF FOLLOW UP ACTION ON NON STANDARD SAMPLES DURING 2002-03

S1.No. Name of State Non Std.Char- Administrative action Seizure Disp- Prose- COnvi- Cases Cases No. of
Samples ging of o0sal cution ction pending pending cases



higher DRC DRC Other stock/ allowed laun- awarded in for other
price cance- suspe- action stop under ched court action viola-

lled nded sale C1.23

FCO

Assam 0 00 0O0O0O0O0O
Bihar 4 N.A. NA N.A.

Jharkhand 2 0 0 0 0 O
Orissa 117 0 12 0 114 0

Mizoram 0 0 0 0 0 0 0 O
Guiarat 89 1 6 0 0 10 3
M.P. 683 0 179 0 19 108

0 Joy U bW

= o
o

Maharashtra 1172 0 17 0O
Raiasthan 121 0 5 0 167
Harvana 145 0 0 0 69 O
H.P. 100000O0O0O

e e
w NP

Chattisaarh NA NA N.A. N.A. N.A. N.A. NA
7

tion of

00

0
N.A. N.A. N.A. NA N.A. N.A. N.A. N.A.
00

000O0O0
000030

West Bengal 271 0 0 0 271 0 0 0 0 0 0 O

000 01
16 1 0 0 41
046 33 000

A. N.A. N.A. N.A. NA
879 0 59.2 mt 00 61
3036030340
0000260

000

N.
0
1

fy
o

J&K 27 10 028100450 7 30

Puniab 34 02500201012 13 0

U.P. 953 0 487 0 0 801 mt. 0 38 0 31 0 120
Uttaranchal 10 0 8 050 040400

A.P. 145 0 3 0
Karnataka 330
Kerala 141 2
Pondicherrv 0
Tamil Nadu 450 0 2

e
© 0 J o »

55 0

\S]
o

00 0
00 1
00 0
00 0

\S)
=

0

1
0
0
0
7 540 61 85

0
0
0
0
0

w O O O
w o O O o
S O O -
N O OO

2
1
0
0
1

N
N

TOTAL 4695 13 769 28 1868 128 5 217 38 93 397 215

STATE-WISE NUMBER OF FERTILISER SAMPLES ANALYSED AND FOUND NON-STANDARD

DURING 2003- 04

o

S.No. Name of State No.of Annual No.of Non-Standard % Capacity %
labs. Anal- samples Utllisation Non-standard
ysing Nutr- Phys- Total
Capa- Anal- ient ical
city ysed defi- Para-
cient meter &
impur-
ities

Samples

1250 76 1 0 1 30.4 1.
Mizoram 1250 00000.0 O.
Jharkhand 1 1500 432 2 0 2 28.8
Bihar 1 2000 861 43 13 56 43.1
Orissa 2 3500 2534 112 27 139 72.4 5.5
West Bengal 3 4500 3180 249 92 341 70.7

Assam 3
0

0.5
6.5

o U1 W N

10.8

Total East & NER 9 12000 7083 407 132 539 59.0 6.9

3 7750 8267 102 5 107 106.7
4 9150 5060 872 143 1015 55.3 NA
1 2843 2007 92 0 92 70.6 4.6
4 12000 12145 719 350 1069 101.2 8.8
3 6000 4671 106 10 116 77.9 2.5

7 Guiarat 20.1
8 M.P.
9 Chhatisgarh
10 Maharashtra

11 Rajasthan
15 37743 32150 1891 508 2399 85.2 5.2

Total West Zone

12 Haryana 2 3305 3082 91 0 91 93.3 3.0



13 H.P. 2 2000 1335 9 0 9 66.8 0.7

14 J&K 2 1280 1268 2 1 3 99.1 0.2

15 Punjab 2 3500 3525 65 0 65 100.7 1.8

16 U.P. 3 10000 11098 1061 O 1061 111.0 9.6
17 Uttaranchal 2 800 396 12 0 12 49.5 3.0

Total North Zone 13 20885 20704 1240 1 1241 99.1 6.2

17 A.P. 5 15000 9207 183 28 211 61.4 1.1

16 Karnataka 4 8150 5872 177 170 347 72.0 5.9

19 Kerala 2 5000 4355 249 6 255 87.1 5.9

20 Pondicherry 1 700 519 0 0 0 74.1 0.0

21 Tamil Nadu 14 16800 17028 285 231 516 101.4 3.0

Total South Zone 26 45650 36981 894 435 1329 81.0 3.4

22 Govt. Of India 4 8500 7729 191 86 277 90.9 3.6

Total All India 67 124778 104647 4623 1162 5785 83.9 5.5

STATE-WISE DETAILS OF FOLLOW UP ACTION ON NON STANDARD SAMPLES DURING 2003-04

S1.No. Name of State Non Std.Char- Administrative action Seizure Disp- Prose- COnvi- Cases Cases No. of
Samples ging of osal cution ction pending pending cases
higher DRC DRC Other stock/ allowed laun- awarded in for other
price cance- suspe- action stop under ched court action viola-
lled nded sale C1.23 tion of
FCO

lAssam 1 0000000O00O00O

2 Bihar 56 - - - - - - - - - - -

3 Jharkhand 2 0 0 0 0 0 0 0 000 O

4 Orissa 139 - 9 - 138 - - = - - - 13

5 West Bengal 341 0 1 - 341 - -1 - - - -
6 Mizoram 0 - - - - - = — — - - -

7 Gujarat 107 1 4 0 92 14 0 20 0 293 28 4
8 M.P. 1015 - 271 - 670 56 31 8 - 8 - -

9 Chattisgarh 92 - - - = = - - - - - -

10 Maharashtra 1069 - 2 - 635 2 - - - - 125 -
11 Rajasthan 116 - - - 116 2 - 3 - 3 - -

12 Haryana 91 0 3020060220
I3 H.P. 9000000000O0 -

14 JsK 33 - - - - - 11 - --11
15 Punjab 65 023 0000000650
16 U.P. 1061 0 750 0 0 12.7mt 0 43 0 32 0 105

17 Uttaranchal 12 - 8 - 32 - - -1 - -

18 A.P. 211 0 4 0 96 2 0220 0 85 2

19 Karnataka 347 0 0 0 44 0 0 0 0 0 303 0

20 Kerala 255 - - - - - = - = = - -

21 Pondicherry 0 0 0 0 0 0 00 00 O0O

22 Tamil Nadu 516 4 31 10 19 - - 3 1 - 240 150
TOTAL 5508 8 1106 10 2156 79 31 117 1 339 848 285

#STATEMENT SHOWING THE STATISTICS OF THE ANALYSIS OF PESTICIDE SAMPLES FOR QUALITY CONTROL IN
STATE PESTICIDES TESTING LABORATORIES (SPTLs) DURING 1999-2004 (As on 31.07.2004)

Name of the 1999-2000 2000-01 2001-02 2002-03 2003-04
States/UTs
Sample Subst- Sample Subst- Sample Subst- Sample Subst- Sample Subst-



Anal- andard Anal- andard Anal- andard Anal- andard Anal- andard

ysed (%) ysed (%) ysed (%) ysed (%) ysed (%)
Andhra Pradesh 9026 88(0.97) 6112 133(2.18) 4972 125 (2.51) 4277 68 (159) NR NR(-)
Assam 76 4(5.26) 26 0(0.00) 6 0 (0.00) 19 0 (OJ) (}) 7 -(-)
Bihar 3 0(0) 5 2(40.00) 10 1 (10.00) =(-) NR NR(-)
Gujarat 2079 131 (6.30) 2148 117(5.45) 2398 141 (5.&8) 2211 117 (5.15) 1593 81(5.08)
Haryana 1932 194 (10.04) 1623 144(8.87) 428 32 (7.48) 1765 157 (&.89) 1231 103(8.37)
Himachal Pr. - - (=) - - (=) 1 - (=) 26 0 (0.00) 51 0 (0.00)
J & Kashmir 455 22 (4.83) 465 37 (1.96) - - (=) 380 26 (6.84) NR NR(-)
Karnataka 3211 113 (3.25) 3966 91 (2.45) 2956 91 (3.08) 4496 95 {2-11) 3056 58(1.89)
Kerala 1780 7 (0.37) 1177 0(0.00) 1591 3 (0.19) 1235 2 (0.16) 382 0 (0.00)
Madhya Pradesh 531 96 (18.08) 634 106(16.72) 395 139 (35.19) 718 93 (11.95) NR NR (-)
Mabarastra 3928 106 (2.70) 2534 79 (3.12) 3286 92 (2.80) 3386 181 (5.35) 4269 161(3.17)
Manipur 1 0 (0) 19 0(0.00) - - (=) - —-(=) 7 (0.00)
Orissa 769 1 (0.13) 857 1(0.12) 630 0 (0.00) 763 0 (0.00) 578 (0.00)
Pondicherry 500 3 (0.6) 500 2(1.80) 405 6 (1.48) 450 4 (0.89) 265 3 (1.13)
Punjab 3850 95 (2.47) 3922 81(2.07) 3302 124 (3.76) 4005 150(3.75) 2963 182(6.14)
Rajasthan 1345 87 (6.47) 1682 80(4.76) 1604 88 (5.49) 1411 113. (8.00) 1306 8S (6.S0)
Tamil Nadu 13586 181 (1.33) 16648 121(0.73) 16296 55 (0.34) 16260 71 (0.44) 12911 78 (0.60)
Uttar Prsdesh 2025 103 (5.09) 2305 108(4.69) 1740 154 (88S) 2578 414 (18.39) 1156 171(14.19)
West Bengal 222 2 (0.91) 306 12(3.92) - =(=) 264 7 (2.65) 172 21(12.20)
Grand Total 45319 1233 45529 1127 41019 1051 (1.63) 44304 1558 (3.52) 19953 943(3.15)

(2.72) (2.48)

# =

Information based on the reports received from the States/UTs

# QUALITY CONTROL OF PESTICIDES

ACTION TAKEN STATISTICS BY THE STATES DURING 1999-2004

(As on 31.07.2004)

Name of the States

Licence

Cancelled

Suspended

99-2000 2000-01 2001-02 2002-03 2003-04 99-2000 2000-01 2001-02 2002-03 2003-04

Andhra Pr. 7 2 5 14 NR 193 190 273 167 NR
Arunachal Pr. - - - - NR - - - - NR
Assam - - -5458 - - - - -

Bihar NR NR NR - = NR NR NR - -

Chattisgarh NR NR NR - 6 NR NR NR - -

Goa NR NR NR NR NR NR NR NR NR NR
Gujarat - 312 - 104 2 166 18
Haryana 4231 -- ---1+-

Himachal Pr. - - - NR NR - - - NR NR
Jammu & Kashmir - - NR NR NR - NR NR NR NR
Jharkhand NR NR NR - - NR NR NR - -
Karnataka 23 2 - - - 10 - - - -

Kerala - - --- - - - - -

Madhya Pr. 25 12 14 78 NR 13 5 2 - NR
Maharashtra 4 3 12 22 14 20 37 24 9 3
Manipur - - - - - - - - - =

Meghalaya - - - - NR - - - - NR
Mizoram NR NR NR NR NR - NR NR NR NR
Nagaland NR NR NR NR NR NR NR NR NR NR
Orissa NR NR NR - - NR NR NR - -
Punjab - 81 12 -1 95 81 75 150 47
Rajasthan - - 14 -1 - -2 - -

Sikkim NR NR NR NR NR NR NR NR NR NR



Tamil Nadu 158 92 28 46 52 - - - - -

Tripura - - - NRNR - - - NR NR
Uttar Pradesh -1 --- 92 - - -
Uttaranchal NR NR NR - - NR NR NR - -
West Bengal NR NR NR 2 1 NR NR NR - -
A & Nicobar - - - NR NR - - - NR NR

D & N Haveli NR NR NR NR NR NR NR NR NR NR
Chandigarh NR NR NR NR NR NR NR NR NR NR
Delhi NR NR NR - - NR NR NR 2 -

Daman & Diu NR NR NR NR NR NR NR NR NR NR
Lakshadweep NR NR NR - NR NR NR NR NR NR
Pondicherry 3 9 6 4 3 52 11 16 2 2

Continued..... (Table)
Name of the States Prosecution
Launched Judgement Obtained

99-2000 2000-01 2001-02 2002-03 2003-04 99-2000 2000-01 2001-02 2002-03 2003-04

Andhra Pr. 158 7 8 NR 6 2 2 3 NR

Arunachal Pr. - - - - NR - - - - NR
Assam - --720 - --="719

Bihar NR NR NR - - NR NR NR - -
Chattisgarh NR NR NR - - NR NR NR - -

Goa NR NR NR NR NR NR NR NR NR NR
Gujarat 60 77 66 49 29 27 12 4 5 -
Haryana 194 137 8 156 27 - 36 - - -

Himachal Pr. - - - NR NR - - - NR NR

Jammu & Kashmir 7 NR NR 72 NR - NR NR NR NR
Jharkhand NR NR NR - - NR NR NR - -
Karnataka 22 355 6 - - - - NR NR

Kerala - ---- - - - - -

Madhya Pr. 1 - - - NR - 2 - - NR
Maharashtra 53 52 38 28 2 -2 - -0

Manipur - - - - - - - - - -

Meghalaya - - - - NR - - - - -

Mizoram NR NR NR NR NR NR NR NR NR NR
Nagaland NR NR NR NR NR NR NR NR NR NR

Orissa NR NR NR - - NR NR NR - -
Punjab 82 44 18 60 47 - - - - -
Rajasthan 79 63 48 - 60 - -2 - -

Sikkim NR NR NR NR NR NR NR NR NR NR
Tamil Nadu 23 29 8 11 5 23 29 20 8 6
Tripura - - - NRNR - - - NR NR
Uttar Pradesh 39 94 117 246 125 8 25
Uttaranchal NR NR NR 6 10 NR NR NR -
West Bengal NR NR NR 4 15 NR NR NR -
A & Nicobar - - - NR NR - - - NR NR

D & N Haveli NR NR NR NR NR NR NR NR NR NR
Chandigarh NR NR NR NR NR NR NR NR NR NR
Delhi NR NR NR 78 - NR NR NR - -

Daman & Diu NR NR NR NR NR NR NR NR NR NR
Lakshadweep NR NR NR NR NR NR NR NR NR NR
Pondicherry 11 - - - - - - - - -

182 60

Continued..... (Table)

Name of the States Convicted

99-2000 2000-01 2001-02 2002-03 2003-04

Andhra Pr. 30 2 2 3 NR
Arunachal Pr. - - - - NR



Assam - - -6 13

Bihar NR NR NR - -
Chattisgarh NR NR NR - -
Goa NR NR NR NR NR
Gujarat 2512 4 2 -
Haryana - 21 - - -
Himachal Pr. - - - - -
Jammu & Kashmir - - - NR NR
Jharkhand NR NR NR - -
Karnataka - - - NR NR
Kerala - - - - -

Madhya Pr. - - - - NR
Maharashtra 1 - - - 0
Manipur - - - - -
Meghalaya - - - - NR
Mizoram NR NR NR NR NR
Nagaland NR NR NR NR NR
Orissa NR NR NR - -
Punjab 1--2 -
Rajasthan - -1 - -

Sikkim NR NR NR NR NR
Tamil Nadu 21 26 2 6 2
Tripura - - - NR NR

Uttar Pradesh -1 - - -
Uttaranchal NR NR NR - -
West Bengal NR NR NR - -

A & Nicobar - - - NR NR

D & N Haveli NR NR NR NR NR
Chandigarh NR NR NR NR NR
Delhi NR NR NR - -

Daman & Diu NR NR NR NR NR
Lakshadweep NR NR NR NR NR
Pondicherry - - - - -

# = Information based on the reports received from the States/UTs
NR = Not Received
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